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shown and with the result, Bhindranwale,
became a hero, Whatever mistakes might
have been committed in the past, 1 do
not hold a brief for them. But I can
assure him that in view of the feelings
expressed by the hon. Members of this
House, we will try to tell the Punjab
Government to deal with the matter very
firmly.

SHRI RATANSINH RAJDA: You
will try to tell them, only!

SHRI P. C. SETHI: We will tell them.

SHRI RATANSINH RAJDA: That is
correct,

SHRI P. C. SETHI; Sir, as far as the
suggestion. . . (Interruption)

MR. SPEAKER: And you should also
back them up.

SHRI P. C. SETHI: Yes; good thing.

AN HON. MEMBER: They should be
strengthened also.

SHRI P. C. SETHI: As far as the sug-
gestion given by Prof. Madhu Dandavate
te call the religious heads is concerned, it
will be diflicult for me to decide who is
really the religious head, and of which
mosque and which temple, or I should call
which Sankaracharyaji, and . . . (In-
terruptions)

SHRI CHANDRAIJIT YADAV: 1t is
a big problem. It will create more prob-
lems . . . (Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY: He can consult God himself as
to who really is his representative (Inter-
ruption)

SHRI P. C. SETHI: Let us limit the

question to.. ... (Interruption)

MR. SPEAKER:
come to you.

They will have to

AN HON. MEMBER: When people
become angry, they do not believe in

God,

SHRI P. C. SETHI: As far as the
Members of the Opposition are concern-
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ed, I will certainly inform them. I would
invite them, have consultatiops with them
and formulate some things which can be
announced here.

MR. SPEAKER: Good; that is good.
Shri Surya Narayan Singh abseat.
Shri Bapusaheb Parulekar. Absent.

PROF. MADHU DANDAVATE: In
place of them the others have spoken.

~ MR. SPEAKER: Okay, thank you.
Now, Shri Buta Singh.

BUSINESS ADVISORY COMMITTEE
FORTY-SECOND REPORT

THE MINISTER OF PARLIAMEN-

TARY AFFAIRS, SPORTS AND WORKS

AND HOUSING (SHRI BUTA SINGH):
1 beg to move:i—

“That this House do agree with fha
Forty-second Report of the Busines3
Advisory Committee presented to the
House on the 19th March, 1983.
MR. SPEAKER: The question is:

“That this House do agree with the
Forty-second Report of the Business
Advisory Committce presented to the
House on the 19th March, 1983.”

The Motion wgs adopied,

MR. SPEAKER:. Now Statements un-
der Rule 377.

Shri Dalbir Singh.

13.18 hrs.

(i) NEED TO TAKE EFFECTIVE MEASURES TO
PRESENT WATER OF RIVER SONE FROM POL=
LUTION.

o T fag (vgew) AR
e, & fagw 377 % wdm fre-
fafes wgeqel fawn &t WX AAR
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(ii) CONSTRUCTION OF A SECOND DAM NEAR

GIRIBATA HYDROELECTRIC PROJECT IN
HIMACHAL PRADESIL

o) g g« Feargl:  (fawrm)
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